307 Written Answers
Alleged Irregularity in Sale of Liquor In
. Delhi

2696. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned “Delhi Prashasan Ki Dukano Par
Ek Brand Ki Do Tarah Ki Angrezi Saraab”

appearing in "Jansatta” dated December
30, 1991;

(b) if so, the facts of the case; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AF-

FAIRS AND THE MINISTER OF STATE IN
THEMINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) The news itm has been
seen.

(b) The Delhi Administration have re-

portedthat inthe bonded warehouse ofone

of the L-1 liccencee, arround 800 cases of
a particular Brand of whisky were lying with
the lable bearing batch number and manu-
tacturing date of 1987. Onthe request of the
distillery, the sale of these bottles was
withheld on the ground that these were not
upto the cmpany’s standart though were ot
IS1 specification. The samples from this
stock were got chemically analysed by the
Excise Department and were found to be
inaccordannce with the specifications. How-
ever, due to over sight approxmatiey 400
" cases were released in December 1991 for
sale along with the recently recelved bottles
of the same brand. The Delhi Administra-
tion has reported that the liquor was not
duplicate. .

(c) On detecting the mistake, the stock
of the batch number bearing date of 1987
was withdrawn from the retall vends and
was stored . Instructions have
mwwmmmnm
.tion baich number and date of manufactur-

ing on the-transport permit at the time of '
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of the Excise Deptt. has been placed under
suspension.

Upliftment of SCs/STs Living below
Poverty line

2697. SHRINAWAL KISHORE RAL
SHRI SHASHI PRAKASH:

Will the Minister of WELFARE be
pleased to state:

(a) thhe number and percentage of
scheduled castes and schedduled tribes liv-

ing below the poverty line as per 1991 cen-
sus;

{b) the target fixed for bringing them
above the poverty line and achievement
madoduﬂng 1990-91; and

(c)the tarqeu ﬂxed forthe year 2000 in
this regard?

MINISTER OF WELFARE (SHRI
SITARAM KESRI): (2) Information on as per
1991 concem Is not yet available.

(b) The targets in respect of families to
be assisted and achievements during 1990-
91 were as follows:

Target Achievment
SC 22,30,608 22,39,827
families families
ST 8,24,500 8,92,747
families families

(c) Target for the year 2000 have not
been fixed.

. [Transiation]
Assistance Under Traning and Visit
System
2698. SHRI -RAM  TAHAL

CHOUDHARY:
Slﬂl HANKEWAL PRASAD’



